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Shooting of the film 'Burning Train' 

1582. SHRI   NARSINGH   NARAIN 
PANDEY: 

SHRI MURLIDHAR 
CHANDRAKANT     BHAN-
DARE: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether at the time of snooting of the 
film 'Burning Train' any permission for using 
the train was taken from the Railway 
authorities; and 

(b) whether it is a fact that a new train  
from  the  workshop was  given 

for the said shooting and when destroyed it was 
;>gain sent back to the workshop for repairs; if 
so, the details I    thereof? 

THE DEPUTY MINISTER IN THE i 
MINISTRY OF RAILWAYS (SHRI |    
MALLIKARJUN):   (a)  Yes. 

(b) No new   train, from the workshops was given 
for shooting.    How-j    ever,  some of the old  
coaches given I    got burnt    or damaged    during    
the I    course of shooting and were sent to the 
workshop for repairs.    Details of damages  are    
given  in  the  attached statement. 

Statement Details of 

damage coach-wise 

1. Coach No, 6133.—Only the inside, 
panels were burnt and charred. 

2. Coach No. 6148.—Only one com-
partment   of   the   coach    was    burnt. 

The electric wiring and the discoloured panels of 
the compartment required replacement. 

3. Coach No. 2804A.—Signs of fire 
were visible on the entire length of 
one side of the coach. Inside panels, 
insulation between panel and pockets 
of windows need replacement/re 
pairs. Outer panels on top of three 
windows were damaged. One lava 
tory was completely burnt. The 
pillars and beems by the side of three 
windows were slightly damaged. 

4. Coach No. 2806A.—There are no 
apparent signs of damage inside the coach. 

Railways' earning from goods traffic 

1583. SHRI ROBIN KAKATI: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether it is a fact that for the fourth 
year in succession there will be a serious 
shortfall in the originating revenue earning of 
goods traffic of the railways in 1980-81; 


